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(b) it =g, details -thereot and the
measures taken by Government in
this regard?

THE MINISTER Of STATE 1IN
THE MINISTRY OF ENERGY (SHRI
VIKRAM MAHAJAN): (a) and (b).
DESU has reported that no case of
deliverate disruption of power aup-
ply by its employees has come to
their notice,

Import of Telecominunication Equip-
ment

1349, SHRI RAM VILAS PASWAN:
SHRI B, D. SINGH:

SHRI CHINTAMAN; PANI-
GRAHI:
Will the Minister of COMMUNI-

CATIONS be pleaseq to state;

(a) whether Government propose to
import telecommunication equipment
worth more than Rs. 300 croreg in
preference to the indigenous equip-
ment; and

(b) if so, details thereof, staling
the reasons for preferring import of
the telecommunications equipment to
domestic production?

THE MINISTER OF STATE IN
THE MINISTRY OF COMMUNI-
CATIONS (SHRI KARTIK ORAON):

(a) No, Sir. Import of telecommumi-
cation equipment is resorted to in
cases where there is no suitable
€quipment of indigenous make con-
forming to the Indian P & T require-
menty or where indigenous production
iy inadequate to meet the demands,

(b) Does not arise
Anti-Beelal Hiements in Bihar gna
West Bengal Coalfields

1350. SHRT RAM VILAS PASWAN:
SHRI RASHEED MASOOD:

Will the Minister of ENERGY be
Pleased to state:

(a) whether jt is a fact that, of
late, the anti-soeial elements  have
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stepped up their activities in Bibar
and West Benga) coal-fields making
thy situstion from bud to worse;

(b) if so, details thereof;

(¢) whether the anti-social ele-
ments have been identified; and

(d) if so, details thereof and the
steps taken by Governmen; in the
maiter?

THE MINISTER OF STATE IN
THE MINISTRY OF ENERGY (SHRI
VIKRAM MAHAJAN): (a) to (d).
Central Coalfieldg Ltd., Bharat Coking
Coal Ltd. and Eastern Coalfields Ltd.
are operating in Bihar ang West
Bengal, So far as the coalfieldg under
CCL and BCCL are concerned, there
has been no further detérioration in
the situation. In ECL, during the
period January-June, 1981, there
have been more law and order inci-
dentg as compared to the period
January-June, 1980, Also, in this
Company more man-days have been
lost and there has been more losg in
production during the period January-
June, 1981 as compared to the period
January-June, 1980. Government of
India is in constant touch with the
State Governmentg of Bihar and West
Bengal for the proper maintenance
of law and order in all the coal-
fieldg in Bihar and West Rengal. The
State Governmentg have beep re-
questeq to take effective steps against
the anti-socia)] elements, The situation
is also being reviewed from time to
time,

Ol and Natural Gag OCommission’s
Schemes for more Production

1352, 8HR1 B. V. DESAT: Will the
Minister of PETROLEUM, CHEMI-
CALS AND FERTILIZERS be pleased
to =tate:

(a) whether Ojl ang Natural Gas
Commisgion is makine gigantic
efforts to steer the country through
the crude 3nd  petroleum product
clsis it hag been facing because of
28-folq increase in prices in the past
eight years;





